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Shri Vikas Mehta, CA for the Appellant   

Shri Ajay Kumar Samota, Superintendent (AR) for the Respondent 
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Date of Hearing : 31.07.2024 
           Date of Decision : 26.09.2024 

 

 

The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 11943 of 2017. 
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